
Plaaetatium at Bbubaaeswar 

3861. SHRI CHINTAMANI JENA: 
Will the PRIME MINISTER be I))cased 
to atate : 

(a) whether the project for establish-
ment of a Planetarium at Bhubaneswar 
has been approved ; 

(b) if so, its likely cost tbe time by 
which the construction will start and the 
likely time of its completion ; and 

(c) the details of planetariums alrt'ady 
established in the COUll try" 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND MiNISTER OF STATE 
IN THE DEPARTMENTS OF OCEAN 
DEVELOPMENT, ATOMIC ENERGY, 
bLECfRONICS AND SPACE (SHRI 
K.R. NARAYANAN): (a) No specific 
proposal for such a project bas been 
received by the Government of India. 

(b) Does Dot arise. 

(c) Existing planetaria are at Pune, 
Muzaffarpur, New Delhi, Culcutta. Porban-
der, Vjayawada, Surat, Baroda, Hombay, 
Salem, AUababad, WarrangaJ, Puttparti, 
Hyderabad, Jaipur, Bangalore and 
Ludhiana. 

Conference addressed by Indians in 
Vancou"ver 

3868. SHRI SATYENDRA NARA-
YAN SINHA: Will the Minister of 
EXTERNAL AFFAIRS be pleasod to 
Sf ate: 

(a) whether a paraUel conference was 
held in Vancouver in Canada during the 
Commonwealth Conference at which dis-
paraging speeches against the Indian 
Goverbment were made by somo Indians ; 

(b) if so, whether any Member of 
Parliament or any Indian boldinS Indian 
passport also participated in the COD-
IoreDce '; and 

W,.ltlen A.1I8Wef, 

(c) if so, the details thereof and 
whether any action is contemplated against 
those people? 

THE MJNJSTER OF STATE IN THE 
MINJSTRY OF EXTERNAL AFFAIRS 
(SHRI K. NATWAR SINGH): (a) No. 
sir. 

(b) and (c). Do not arise. 

OrgaDisations received ForeilD 
ContrJbut ions 

3869. SHRf V. SOBHANADREE. 
SWARA RAO ; Will the Minister of 
HOME AFFAIRS be plea~ed to state: 

(a) the details of amounts of foreign 
contribution received by the voluntary 
organisations during the years 1983, 1984 
and J985; (i) Maharishi Dhyan Vidya-
pith, (ii) Dh.uffi.l Prathistanam, and (iii) 
Maharishi Institute of Creative IntelU-
gence located at A/214. New Friends 
Colony, New Delhi ; 

(b) the details of the activities for 
which these funds have been received; 

(c) whether Government have verified 
that the funds wen: properly utilised ; 

(d) if so, whether any misutilisatioD 
of funds has been noticed ; and 

(e) if so, the action taken in the 
matter? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINISTER OF STATE IN THE 
MINISTRY OF HOMS AFFAIRS (SHRI 
P. CHIDAMBARAM) : (a) and (b). Infor-
mation is given in the Statement below. 

(c) to (e). Accounts furnished by 
these organhmtions have been scrutinised 
and certain lapses under the Act were 
noticed for which the oraanilations were 
issued notices. Further actioD. if any. wUJ 
be takeD in accordance with the provi. 
sions of the Foreian Contributions (Re", .. 
latioD) Act. 1976. 
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Statement 

List showing the names and amount of foreign contributions repor,ed to hlJ'Ve been 
received by certain organisations during 1983. 1984 and 1985 

S. Name of Organisation Amount (Rs. in lakhs) Purpose 
No. 1983 

1. Maharishi Dhyan 
Vldyapith 89.02 

2. Dharma Prathistanam 75.56 

3. Maharishi Institute of 111.64 
Creative IliteHigence 

Industrial Uoits for toiletries in Kerala 

3870. SHRI MULLAPPALLY RAMA-
CHANDRAN : Will the Minister of 
PLANNING be pleased to state: 

(a) whether Government have received 
any proposals from the State Government 
of Kerala to heJp evolve projects to utilise 
the money from those Keralitcs working 
in the Gulf and Who return from tbe Gulf; 

(b) if so, the de tails of proposals; 

(c) whether in view of the higb con-
sumption of toiletries in the State of 
Kerala, Government propose to set up 
industries connected with the production 
of toiletries in the State of Kerala; and 

(d) if so, the details of proposed 
industries? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING AND 
MINISTER OF STATE IN THE MINIS-
TRY OF PROGRAMME IMPLEMENTA-
TJON (SHRI SUKH RAM) : (a) and (b). 
Yes, Sir. The Government h.ld received a 
proposal from the Government of Kera)a 
to sct up a public limited Company for 
mobilising funds from non-resident Indians 
to be invested in prim~lry and secondary 
markets. It was examined by the Ministry 
of Finance in consultation with the 

1984 1985 

r Maintenance of Alb· 
ram Expenses Trans-

171.43 228.40 cendentaJ Medita-, tion and Siddhi 
174.36 914.69 ~ Courses. towards 

I Corpus of the Socio .. 
10S.17 86.39 ty, and construe-

I lion, and repair-
L works. 

Reserve Bank of India and not found 
feasible in view of tbe existing package of 
incentlves/facilities offered to non·resident 
Indians ranging from bank deposits to 
direct equity participation to the extent" of 
74% in industrial ventures. 

(c) Planning Commission is not aware 
of any proposal to set up industries for tbe 
production of toiletries either in the 
Centrdl or State sector in the Seventh Plan 
in Kerala. 

(d) Does not arise. 

Arrests for issuing fake degrees 

3871. SHRIMATI BASA VARAJE-
SWARI : Will the Minister of HOME 
AFFA IRS be pleased to state: 

(a) whether a gang involved in issuing 
Qf fake degrees bas been busted by Delhi 
police recently; 

(b) if so, the total number of arrosts 
made; 

(c) the number of fake degrees issued 
by the gang; and 

(d) the action proposed to be taken 
against tbe persons wbo have utilised tbese 
fake degrees ill lettiug jobs and technical 
higher education ? 




